
7 JULY 21, 1971 8 

MR. SPEAKER: You did DOt ask about 
this. This does not &rUe. Your question __ 
about tnlnliatoriled T. Y. -. h the Miniskr 
in a pwitiOll to reply to thil quatloD ? 

SURI K. C. P."NT: f CAn Sift him \he 
infOrmalion. 

MR. SPF.AKE1l: If you haft got ii, theD 
all riahlo you can ,ive. 

SHRI K. C. PANT: 53 applications have 
been re::cived from &mu iD the orpniled 
leCtor "r .. tins up a toud capacity of 
11,27,400 tdevisian Ida prr anDum. 156 proo 
posaIa from the IID8lI xaJe CDtreprmeun &om 
all 0Vtt \he COIIntry haft been RCeived for a 
total capacity of 10,41.900 T. V. ICI.. This was 
in answer to a pablic _i&cation ilNn! 
through the DeWIp&PttSo 

SHRf SANJEIWr RAO : IIIw'at t:Icctro-
nics is ...... ing IS" and 2.' tulan.... the 
tdcviaiem leis. I want to kDow frcJID the 
~t AI to what Ilepa they are takinw 
to _lIf'acture 12" _and I.' CR tubes 10 tbat 
they may be u.iul far m- tranaiotorized Irlc-
vision leis for the ~ mao. 

SURI K. C. P."NT : Bhanl Elecloraies hu 
to import T.V. Ifl- bulbs in order to make 
the pict__ tllbes. BEL will abo be malUOS 
12" aDd ... aubeo.. 

Tbe quatioa oIlarse ocale manufacture 01 
T.V. bulbs which are.--ry __ COII8idered 
-ume bad: and then _ uipartite co-
operariem betwftn India, UAR aDd YIIIOliavia 
under which tlar bulbs were ID be _-
factured within our country DOt only far 
comumprion by our'own URiIi bul .1.. Cor 
aport.. That bat DOt yet materialiled. 

SHRt SAMAR CUHA: II it a fact that 
lhe rrieckd wave &om \he .. ,,""ite dna DOt 

operale all over tbe country ? 

I w .... 1 to know from tbe Covernment whe-
ther tlk. raOlfe oC the reftected wave will be 
with in the television ranv oC latitude. 

SHRI K. C. PANT: This satellile will be 
able to beam programma all over the country 
bccaute it is 10 stalionrd as to br viaible from 
all over the COU"try. 

SHRf SAMAR CHHA: Thai is not pwi.-
ble to operate .11 over the country. 

MR. SPEAKER: He I, • lCientilt 100. 

SURf K. C. PANT: So abo I am. It i, a 
matter of knowledae that the satellite will 
beam tbe8e prosrammeo all .,ver the country 
aDd any pre. report that the bon. Member 
IlIifJat haft read i. perhaps erroneous 10 this 
a_to 

'-eta- ... to ..... /T~ 
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·1264. SURI K. C. PA1'WEY : 

SURIISHWAR CHAUDHRY: 

WUlthe Minister of COMMUNICATIONS 
be pIeued to atate I 

<al whelher • lal1l" number of Radio/ 
Transistor ..,11 are bel"" operaled in the 
counuy without broadcasling licences i 

(b) the atepa propoICd to diacour .. e tbe 
use of radio/tnullialor lOll without licences; 
and 

(c) I"" amounl received by Covemmtnt in 
lhe I. of licence feet duriOS the lut finan-
cial year? 

THF. MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (al No, 
Sir. 

(b) Adequate anli<vuion lIalI' has t:een 
provided 10 OfJ1Ini.e inlenlift delection 
drivn, "Sain.t ur. of unlicented ..,11 aU over 
the country. 

(c) A IUm oCR •• \3.15 crores was coll~cl~d 

u licence fcea duringlhe lUI calendar year. 
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·1265. SHRI B. K. DASCHOWDHURI : 
Will the MinuI .. r of PLA:IlNING be pleased 
to Slate: 

(al in view of the decision arrived at by 
Gov .. rnment 10 cOlUltitute the North ~ngal 

Ikvelopment Board, when the lame will be 
comututed : 

<bl w\:cthrr the said Boald will be • 
statutory Board for the proper implementation 
of its programmes ; 

(cl the estimated amount earmarked for the 
North lIongallkvelopmenl Board for the cur-
renl financial y .. ar and tho subs<oquent yean ; 
and 

(d) the t"rms of reference of tht' said Board 
and other pd.rticulan of its constitution? 

·fHF. MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI MOHAN 
DHARrA) . (a) No decision has ,...t been talen 
on the qu('si ion of constitution of a North 
Behgal Development Board by the State 
Gcvel11ment. 

(bl 10 (d) Do not arise. 

SHRI B. K. DASCHOWDHURY: There 
i~ a serious !Situation in this way thac the 




